Declaration of Agsets and Liabilities
VGAI‘?TD'Ll
s’ﬁf‘cew‘@i’}@;t;w—qv son/daughteT/wif€ of Lo te. Bindeshnyay fl?az;pﬁ&d
Lfé-_ ... years, belonging to 3. L av ,pe,?&alail'l(ex..ﬁrgﬁﬁmb,g'
Z’T «- (ET) service and presently working as . Sp curl 1’5’ CQLLQT&’\’

giva herein below the detalls of the assets (immovable, movable, bank balance, etc. ) of

myself, my spouse and dependants*:

ry Petails of movable assets

(Assets In joint name indicating the extent of joint owners hip wilt also have to be

No. a Name(S) Name Name __Ete. Name

% i b iy 6 Rl |

5 (i) | Depasits In 1 0

; Banks, Financial DooR/~ '

”'} Instituti d / / . Q{A:utd
nstitutions An 'l ( JOUm f A faces )

Non-Banking fa}bm P

Ftnancia{ fh 9 ” e & A—Pf

Campanies

% (iil) | Bands, : ,&‘MLK“ ,mr&f&n!:_‘ ‘&?'&: /P‘EFU*’
.A'}/\ Deberitures and |

\'Gﬂ"""/ " Sr. | Description | Seif | Spouss Dependant-1 | Dependant-2 | Dependant-3 |

———

it

\S\“ Shares in L8R e
companies i .
(iv) | Other financlal | [:%¢ :.f_ S e , :
institutions, ‘ !
NS, Postal d)s—fgg 4 62-1 LA 1
Savings, LIC Ny
Policies, etc |/ 52941341 e X ;
2 _ Cz?u Poott Ghirce(RD) Ak + 8978088 666
= 1eRO1HA2 DYy
ke, etc,)
make.&te) | AeTrvh 66| STD Lrd> Ep B |
(vi) | Jeweliery (give [
details of o
weight and s b —
value) I8
: Mveimaram .
{vli) | Other assets, { | |
such as values { i
of claims / Bt e j o —_—
interests S

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
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Details of Immovable assels

[Mote: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.

[ Description

| Mo. |

Salf

Spousc
Name(S)

Dependant-1 | Dependant-2
Name _HName

Dependant-3 |
Etc. Name

(i)

| Agricultural Land

| - Location{s)

- Survey number(s)
- Extent (Total
measurement) i
-Current market value

(1)

Non-Agricultural Land
- Location(s)

- Survey number{s}

| - Extent (Total ‘
| measurement)
-Current market value [

(i)

Buildings {(Comrercial
- and residential)
Location{s)

- Survey /door
number(s)

- Extent (Total
measurement) i 1
- Current market =
value

()

Houses / Apartments,

etc.

- Lacation(s)

- Survey fdoor

number(s)

- Extent (Total |

| measurement) i
- Current market ;

value |
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(2)

1 glve herein below the details of my habilities / overdues to public financial

institutions and government dues:-
[tote : Please glve separale details for each item)

1

Sr,
[ No.

| Desecription

Heme & address of Bank /
Financlal Institutions{(s} /

Amount outstanding as
TR coinnnirraessrrassiras

aeverraanITD

Department ()

()

(i} Loans fram Banks

{ii} Loans from financial
institutions

—_—

(iii) Government Dues:
(a) dues to departments
dealing with government
accommedation

(b) dues to departments |
dealing with supply of §
water

(c) dues to departments
dealing with supply of
electricity i

i




{d) dues to departments ALt I
deallng with telephones
(e} dues to departments
dealing with government
transport (inciuding S
. aircraft and helicopters)
{F) Other dues, If any

(b} (1) Income Tax including
surcharge [Also indicate

the assgssment year upto PQ N N 5
which Income Tax Return
flled. Give also Permanent \
Account Number {(PAN}] c && PK 15 Cfﬁ. P‘
(i) Wealth Tax [Also 0
Indicate the assessment
year upto which Weaith _
Tax return filed.] ey
{lil) Sales Tax [Qnly in
case of proprietary ik i
_business] o) : ‘
(iv) Property Tax S, ) . 2]

€.  Personal Detajl
GPF/CPF/PRAN No. 1o/ BLA- 1109 ]

Gender o l C_ﬁ |(r-m1)

Date of Birth T -

gasies ol9lolel ]l 715 | wommnm
Class/G 4 o

3554" roup C_ (WH)'E)

Cadre 1a ne = '

{Full Name e.g. B.A.5.-Bihar Administrative Service,
B.%.5.- Bihar Secretarlat Service oic.)
Home District 3= NA—L. Q’NDQ 1
T

1 hereby declare that the above details are true to the best of my
knowlaedge and belief,

Signature .. 1 ; ; é‘- (.§ ....................
name of Employee: PT&MLMK\C“LQY

Place...‘.[’?ﬁr’f??"t Designatlon:..sﬁﬁ.ﬂs.(ff‘?ﬁf.. . CQLLQT‘QF
Date:..,..[.a.f.a?.—:[.?rbﬁ—f Department:.. @( k.ax..l. ...e.ﬁ./.ésf’.?..b’e /‘f}ﬁ@h‘féf?,

C Maxc bt neh, aﬁq)
Note: Please sign each page of the declaration Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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